
11        Papeis Laid [RAJYA SABHA] on the Table 12 

THE MINISTER OP ENERGY (SHRI 
KALYAN SINGH KALVI): I lay on the 
Table:— 

I. A copy each (in English and 
Hindi) of the following papers, 
under sub-section (1) of section 
619A of the Companies Act, 1956:— 

(i) Fourth Annual Report and 
Accounts of the Power Finance 
Corporation Limited, New Delhi, for the 
year 1989-90, together with the Auditors' 
Report on the Accounts and the 
comments of the Comptro'ler and 
Auditor General of India thereon. 

(ii) Review by Government on the 
working of the Corporation. [Placed in 
Library See No LT 19211913 

II. (1) A copy each (in English 
and Hindi) of the following papers, 
under sub-section (5) of section 45 
of the Damodar Valley Corporation 
Act,  1948:— 

(i) Annual Report and Accounts of the 
Damodar Valley Corporation, Calcutta, 
for the year 1988-89, together with the 
Auditors' Report on the Accounts. 

(ii) Review by Government on the 
working of the Corporation. 

(2) Statement (in English and Hindi) 
giving reasons for the delay in laying the 
papers mentioned at (1)   (i)  above. 
[Placed  in Library See    No.    LT-
1923|91] 

 

 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): I have 
understood. I will find out whether permission 
has been taken. In any case, the hon. Minister 
herself came. I will find out and let the House 
know. 

I. Report and Accounts (1989-90) of the 
Hindustan Steel Works Construction 
Limited, Calcutta and related papers. 

II. Report and Accounts (1989-90) of the 
Bharat Refractories Limited Dhanbad 
and related papers. 

III. Report and Accounts (1989-90) of the 
Mattallurgical and Engineering 
Consultants (India) Limited, Ranchi 
and related papers. 

IV. Report and Accounts (1989-90) of the 
Managinese Ore (India) Limi. ted, 
Nagpur and related papers. 

 



13        Papers Laid [9 JAN 1991] on the Table. 14  

 
Report of the Comptroller and Auditor 

General of India [Union Government—No. 
2 (Commercial) of 1990] on Mishra Dhatu 

Nigam Limited. 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI LALIT 
VIJAY SINGH); I lay on the Table, under 
clause (1) of article 151 of the Constitution, a 
copy (in English and Hindi) of the Report of 
the Comptroller and Auditor General of India 
[Union Government—No. 2 (Commercial) of 
1990] on Mishra Dhatu Nigam Limited. 

[Placed in Library. See No. LT-1966/91] 

Statement     indicating the  results  of market 
loans floated in   August   and November, 

1990. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE AND THE 
DEPUTY MINISTER IN THE MINISTRY 
OF EXTERNAL AFFAIRS (SHRI 
DIGVIJAY SINGH): I lay on the Table a 
statement (in English and Hindi) indicating 
the results of market loans floated in August 
and November,  1990. 

[Placed in Library. See No. LT-1969/91] 

I. Report and Accounts (1989-90) of 
the Hindustan Antibiotics Limit 
ed,  Pimpri and related papers. 

II. Report and Accounts (1989 90) of 
the Indian Drugs and Pharmaceu 
ticals Limited, Gurgaon and rela 
ted  papers. — 

III. Report and Accounts (1989-90) of the 
Smith Stanistreet Pharmaceuticals 
Limited, Calcutta and reafed papers 

IV. Report and Accounts (1989-90) of the 
Bengal Immunity Limited, Calcutta 
and related papers 


